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Title: Regarding suspension of the DGP, Patna for his allegations on certain political functionaries in Bihar in
connection with law and order situation in the state.
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12.18 hrs.
(At this stage, Hon""ble Member, Shri Ram Prasad Singh came and
stood on the floor near the Table)
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Please go back to your seat.

12.19 hrs.
(At this stage, Hon""ble Member, Shri Ram Prasad Singh
went back to his seat)
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MR. SPEAKER: Shri Chandra Shekhar ji, Dr. Raghuvansh Prasad Singh wants to speak for a minute.
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MR. SPEAKER: | have allowed you to speak only one minute.
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MR. SPEAKER: Now, Shri Chandra Shekhar, the hon. former Prime Minister will speak.



